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[Mr. Deputy-Speaker]

social service for a year for those
students who want to qualify
themselves for any Degree.”

The Resolution was negatived.

Mr. Deputy-Speaker: No time limit
has been fixed so far, as the Com-
mittee could not meet. One hour
would be sufficient.

Shri Bibhuti Mishra: (Bagaha): One
and half hours.

Mr. Deputy-Specaker: The hon.
Member would require 20 minutes
for himself, Probably, there may not
be many more to support him. He
may have his 20 minutes. Another 20
minutes. Another 20 minutes for
those who want i5 speak on the sub-
ject; 20 minutes for the hon. Minister.
That would suffice.

15.12 hrs.
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Schoolg ete.
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Mr. Deputy-Speaker: Resolution

moved:

“This House is of opinion that
the buildings, schools, dams, brid-
ges and new colonies constructed
out of the Government funds
should not be named after any
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living person connected Wwith the
Government’s machinery in any
form but after these persons who
fought for the uplift ef the coun-
try in any sphere or partlclpated
in the freedom struglle.”.
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Shri Tyagi: May I move for closure?

Mr. Deputy-Speaker: I think I will
accept closure and call upon the hon.
Minister.

Shri S§. M. Banerjee (Kanpur): Why
closure?

Mr. Deputy-Speaker: No hon. Mem-
ber stood up to speak.

Pandit D. N. Tiwari (Kesaria): 1
want to oppose this Resolution.

Mr. Deputy-Speaker: He has got up
very late.

Pandit D. N. Tiwari: The hon. Mem-
ber sat down only just now (Interrup-
tions).

Shri Datar: He may be allowed five
minutes, Sir.

Mr. Deputy-Speaker: Yes.
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Shri Datar: Mr. Deputy-Speaker,
Sir, while it is possible to understand
end, to some extent, appreciate the
underlying principle of this Resolution,
the manner in which it has been
brought before the hon. House is hard-
1y acceptable.

In the first place, what the hon.
Member has stated is of a rather limit-
ed nature in the sense that there are
other cases where a name will have
to be according to the people’s desire.
I understand fully the hon. Member’s
desire that there ought not to be the
naming of any institution or road etc.
after the personality cult, That is &
most objectionable form.

Secondly, we should see whether
there has been any abuse in this res-
pect; whether there has been any such
instances.

These are the two questions that
have to be considered in this respect.
it we take into account the manner
in which certain names have been
given to institutions or roads etc.,
then, 1 feel we are not following a per-

sonality cult at all; nor has there been

any abuse, SO ,.fat as the purpose of
this Resolution js cowcerned.

I have before me the names of cer-
tain roads, markets or institution sup-
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plied to the hon. House in answer to
a question put by an hon. Member.
You will find therefrom that there has
been no abuse; and so far as the
names are concerned, they are perfect-
ly of an unexceptionable nature.

The hon. Member, in his Resolution,
has fixed two qualifications. One is
that those who have worked for the
uplift of the country and those who
have participated in the freedom
movement but are not at present liv-
ing. These are the two qualifications
for naming any of these things. But,
there might be cases where we might
go even beyond the orbit of a parti-
cular nation.

1 have here before me the names of
some persons. They include the names
of persons of international importance
like Tolstoy. So far as Tolstoy is con-
cerned, he was one of the greatest
world figures, a man who wrote for
the propagation of harmony and peace.
And, therefore, would it not be in the
interests of the nation itself if some
people in this country think that cer-
tain institutions should be named after
them?

Then, there are other names which
are perfectly unexceptionable. A
number of them are of political signi-
ficance. In addition, we have got
names like Tansen; we have got the
name of Chandragupta also. There
are institutions and roads named after
them. We have got the names of
Dadabhai Naoroji, Srinivasa Sastri.
We know that Srinivasa Sastri did not
belong to the Congress party at all;
but his name has been associated with
Delhi in this respect. That shows the
largeness of the minds of those persons
who have been responsible for these
names.

‘We have got the name ot Khan
Abdul Ghaffar Khan. (Interruptions).
There are certain other names. Most
of them are of departed leaders.
Should or should not the names of
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those who were leaders in the national
movement but who are living be asso-
ciated with these?

Here we have got a National Gov-
ernment composedq of the represenia-
tives of the people and a large number
of those who are manning the govern-
ments either at the Centre or in the
States hag been great leaders in the
movement for  naliona] freedom.
Thercfore, the question -arises as to
whether merely because a great per-
sonage is living—I am happy there are
certain persons who are living with
us—rshould we not accept such names
it we think that their names should
be associated with certain associations
or certain roads, etc? Take for ins-
tance. the greatest name that we have
before 1. the name of our revered
Presider~. In Delhi his name has been
associated with certain institution or
some ro~d. Thereby vou will find that
that in.:itution has received a unique
honour. If the hon. Member's resolu-
tion were to be accepted, that name
could not be taken into account at all
Therefore, I should like to submit
that the hon. Member :zhould not con-
fine the naming of these streets, etc.
after those who hag worked for the
uplift of the country or whe had par-
ticipateq in the freedom struggle.
There are other cases also. Take, for
instance, Tan-Sen.

Shri Braj Raj Singh: He is not
living.

Shri Datar: He is a great figure in
the field of art. There is no question
of any uplift of the country coming
here except that the whole country
has become great because we have got
such great names. There are other
names also, as-I pointed out. Except-
ing one case where a particular mar-
ket was named after the former Chief
Commissioner there have been no
other names that could suggest to the
hon. Members. The Government’s
policy was made clear long ago by the
Prime Minister himself because the
Prime Minister was receiving nume-
rous requests for naming institutions

CHAITRA 9, 1834 (SAKA) Naming of Buildings, 2742

Schools etc.

and other associations after him. In
1957 he made it very clear and a Press
note was issued on the 12th November,
1957 in which the Prime Minister had
expressed his disapproval of the prac-
tice of naming institutions, etc. after
the names of living personages. The
Prime Minister anticipated five years
ago what the hon. Member had in
view. This is what has been stated
then:

“The Prime Minister desires
that no request should be made to
him for using his name in connec-
tion with any institution. In a
message ‘o the Press, he says:
From time to time I receive re-
quests for the use of my name in
connection with some institution.
I shall be grateful if no such re-
quests are made, I am firmly of
the opinion that names of living
persons should not be utilised in
this way.”

Therefore, Government’s poligy is very
clear and so it would be rather diffi-
cult to accept the resolution in the
form in which it has been brought
The hon. Member may rest satisfied
that the Government are also with
him so far as the underlying principle
is concerned. In these circumstances,
with this discussion, I hope the hon.
Member will be satisfied and wil
withdraw his Resolution.

Shri Tyagi: Is it the policy of the
Government now to name these roads
and places after some persons? Pre-
viously the names of roads etc. were
according to the geographical situation.
Are the names such as Paltan Bazar
and Chandni Chowk to go now?

Shri Datar: All the names remain as
they are. I agree with my hon. friend
that if names were to change so often
and so suddenly they would create a
lot of difficulties and embarrassment.

Shri Tyagi: I want to know if the
geographical names are to be tabooed
"for the future.
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Shri Datar: There is no question of
tabooing anything at all. May I point
out to the hon. Member that the names
remain as they are, and whenever
there are any requests made in this
respect, the Government considers the
whole matter, and as far as possible
Government are generally in favour of
maintaining the present names.
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The resolution was, by leave, with-
drawn.

15.47 hrs.
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